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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

0.A. No. 317 OF 2023

In the matter of:

Kapil Dev & Anr
e Applicant
v/s

State of Punjab & Ors. ....Respondent

It is most respectfully showeth:

1. That, the matter as contained in O.A. No. 317 of 2023 titled as
Kapil Dev & Anr. V/S State of Punjab is listed before this Hon'ble
Tribunal on 31.07.2025.

2. That, the undersigned is posted as District Magistrate, Ludhiana
and is thus filing the reply as directed by this Hon'ble Tribunal

3. That the Hon'ble NGT has in the last orders issued in OA 317 of

2023 held that:

“1. In this original application, grievance of the applicant is in
respect of unscientific handling of solid waste at District
Ludhiana, Punjab in violation of Solid Waste Management
Rules, 2016 (SWM Rules,2016).

2. To ascertain the correct ground situation Tribunal had
the Court who had submitted the
report dated 02.12.2024 which has been extracted in detail in

10



the previous order dated 09.12.2024. Learned Coibt
Commissioner has pointed out that there are as many as 27
locations in District Ludhiana where solid waste is
unscientifically dumped and is creating health hazard.

3. ADG, Ludhiana appearing virtually has submitted that within
three months solid waste in all the above locations will be
remediated and issues which have been flagged in the report of
Learned Court Commissioner will be resolved. Hence, we permit
the ADG, Ludhiana to file compliance report immediately after
three months.

4. List on 31.07.2025.”
4. That with regard to the above, it is respectfully submitted:

a) In compliance with the directions of the Hon'ble National Green

Tribunal, the iti Deputy C issi (G), Ludhi:

convened meetings from time to time with all concerned

including the Municipal Corporation Ludhi

GLADA Ludhiana, District Development and Panchayat Officer
Ludhiana, Improvement Trust Ludhiana, and the Punjab
Pollution ~Control Board, Ludhiana. Pursuant to these
deliberations, the undersigned issued directions to the
departments concerned to conduct physical inspections of the 27
sites identified by the Hon’ble Tribunal and to submit detailed
reports regarding the current status of compliance. These reports
were to include key observations and, where applicable,
photographic evidence of the remedial measures undertaken.
b)In response, compliance reports were received from the

dditional C Corporation Ludhi: vide

Letter No. 136/AC/P/D dated 19.05.2025; the Assistant Chief
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Administrator, GLADA Ludhiana vide Letter No. 3745 dated
08.05.2025; the District Development and Panchayat Officer;
Ludhiana vide Letter No. 3418 dated 05.06.2025; and the
Executive Officer, Improvement Trust, Ludhiana vide Letter No.

3339 dated 04.06.2025 A). These reports

A) were subsequently verified at the field level by the Sub-

Divisional ~Magi c i , the SDM

Ludhiana (East) submitted a verification report vide Letter No.
3524 dated 15.07.2025, and the SDM Ludhiana (West) submitted
their verification vide Letter No. 2903 dated 29.06. 2025,
confirming the status of compliance at the respective  sites.
(Annexure-B)

Following this, further review meetings were held under the
supervision of the undersigned with the concerned departments
to identify pending tasks and ensure timely compliance in line
with the Solid Waste Management Rules, 2016. Departments
were directed to take necessary follow-up action and furnish

updated compliance reports. Accordingly, revised reports were

received from the Additi Commissioner,
Corporation Ludhiana vide Letter No. 278/AC/P/D dated
28.07.2025; (at Annexure-F) the Assistant Chief Administrator,
GLADA Ludhiana vide letter no. 6134 dated 29.07.025

E); the District Develop: and Panchayat Officer,

Ludhiana vide Letter No. 4958 dated 29.07.2025(Annexure-D); R
and the Executive Officer, Improvement Trust, Ludhiana vide

Letter No. 4271 dated 28.07.2025 (Annexure-C). These updated
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reports, where relevant, were also supported by photographic

documentation of works executed on site.

d) The District Administration, Ludhiana, has undertaken all

necessary efforts in coordination with the concerned departments

to comply with the orders of the Hon’ble National Green Tribunal.

The present status of all 27 locations has been compiled and is

reflected in the tabulated format below:

(

fodel Town
Extension e

3
Environmental | Soneerned | gogy nehon  taken report ss o
Particulars pies Depa B
Garbage is being.
dumped into
Village Pond and s submitted that Gram Panchayat
S vibage | roadsides by MCL, | DDPO, Gl e e the. . site ot [
sidesof Rond | VIlegePanchayat | Ludhiana | preset there debeisGarbage on the
sai |
Hotchers/Marringe |
Palaces |
T uc o it .m.
this site was a_tempora
col\cr:hon poin. Now thi skt s soecd
pmm.. ly. The daily segrogated |
collected waste from this site shifted
Dugn Compactor Site. I is further
submitted  that  there four
compactors fully operational where
segrgaied wasie s compacted_and
dis of scientifically,
1T frther subenitiod thae Whaniap]
rporat Ludhiana  has |
deployed tion it
inspectors and Palce. officias. for |
enforcement and_ensuring no waste
5 pickers from informal sector _drops
bretes gl waste at this site It is futher |
Block:c, | Jumpedon dally bmitted that this property of plot is
2 e MCL/LIT | belong to Ludhiana Improvement Trust,

migrant labours

|

prevent further littering.
COMMENTS: In this regard it is

being stated that the concerned site in |

Model

dispatched to C

MGl Ludrians, vde leter no. LIT/2673 |

Dt 12-05-2025. improvement

Trust Ludhiana is P Illnng garbage

end debria from this site be cleared
(Photograhps Att

Y-



‘ P —
Corporaton Ludana has instailed 4 |
Portable compactors out of which 2 are
Model Town | Garbage is being Green for wet waste and 2 are blue
| 3 | ExtBlock D | dumped on Rond | e, for ary waste st |
Road to ATI | outside Static Daclor s o collect xgmgaled |
Chowkc | Compactor by MCL wa ransported to dumpsite. It
L bt st i Compacr she o
fully " operational. . (Photograhps
Attached) |
It e submied that Javaar Nogar |
Camp Portable Compac: o fully |
opeatonal where ccarogated was iy
Garbage s being compacted Gisposed  of
dumped on Road scientiically.
S| ot St I T sttt o il
4 | ydawahar | Compactor as M,
s P | static ‘Compactor dzplaycd Polme nll' nl: fur enromem:nl
as never worked and ensuring no waste pickers o
by MCL informl secor cropped vaste outside
 open during night time at this
No Objecton is given by applicant
Garbage in bulk is temporary garbage _collection point
duy ow this site is closcd permanently,
roadside as Static a daily__collected
s | MearSuffn | Compactorhas ot | yc, | designated o i it s ben i |
cen procured at to Cheema Chowle Compactor  Site
‘building which is now fully npemunn.ll and
constructed by segregated cted and |
MeL disposed of scintifically. (Bhotogranps
Attached
i i submitted that Secondary Point |
Budha Nallah near Gaushala Funcral
et el Caail Pl |
as being_ccllected _and
Budna disposed of at this ste. It is further |
Nallah near | Garbage in bulk is submited that garbage collcted from
6| Gaushala | dumpeddailyby | MCL | this site has been shified 1o the nearby
Funeral ML portable_compactor  transfer
Ground stations i 1. Backside dental collcge. |
2. Knwaia Kothi compactors station |
te) Solid Waste is being processed
scientifically as per  solid  waste
rules 2016.
Tt is submitted that this site was @
garbage collection point. |
Focal Point | Major Garbage Now this site ia closed |
ey pont. | aump on roadside and the  daily  collested
7| e o | “asetonfirein | MCL | designated for this Site has been
shwanath | outine by workers 00 Feet Rond
o MCL Road Compactor Sites which |
‘ fully operational.  (Photograhps |
Attached) |
I It i oubmied that s st wed |
temporary Collection Point. It is further
submitied that Garbage collected from
On Main G.T.
this site has been shifted to wholesale
Road opp. | Garbage in bulk s
o | Voo | i taiy | woi | eesabi Narkel Compacar st 1 s

vegetable | open plot by MCL.

Corporation Ludhiana has installed 8
Compactors at _Wholesale ~Vegetable
Market site which are fully operational.
(Photograhps Attached) |
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Garbage in bulk is
dumped daily on
roadsides by MCL

Suffian
Chowk

It is submitted that this site was a
temporary garbage collection point and
now this site is closed permanently. It |
isfurther submitted that daly colleced |
waste designated
been shificd to nearhy Chesma |
Chowk Compactor Site and now it is |
tional. (Refer to serial No. 5
ofthis shee) (Photograhps Attached) |

|

Near Budha | Garbage in bulk

10| Nallah,

Bajuwa Nagar | onq by M

It s submitted that Bajwa Nagar
Portable Compactor site is fully
operatonal and operating effcenty e

WM s, and segrgaied vasie

scientifically. (Photograhps Atiached)

On 200°
1 ass near
‘ railway lines

On 200" byepass
near rm]wa) lines

LADA,
Ludhiana

Tt is_specifically mentioned here that |
the GLADA Urban Estates Dugri Phase-
LI and 1l which fals alang the 200
wide road has been over to
Municipal Corporation. Luinise. So,

der  MCL
boundary and its surrounding private
colonies/nagars are throwing their |
bage at odd hours in vacant private ‘
plots along 200" wide road. GLADA has

persons dleglly in vacant private plots
by re from -surrounding urba
Chates which comes e e
of Municipal Corporation, Ludhiana
and_other private colonies and old
here respansivity |
lies with Resident welfare Association, |
stil this site has been cleaned and |

managed
16/06/2015,  25/07/2025  and |
28/07/2025 GLADA field st visiced
the site and il the paints |
Photograph for STt st

arc attached  here | with

Shaheed Garbage
Bhagat Singh | dumped daily and
agar, | not shifted. Put on
Paktowal fire on routine
basis by LIT
workers

12

Lucniana

ur

I this regard, it is being stated that the |
concerned site was totally cleared by LIT
and all the Construction and demolition

attached with this letter) But a new dump |
has been created there inwhich a lot of

Construction  and  demolition  waste,

garbage has been thrown. It is also stated |
that house garbage collectors of MCL

deposit their garbage, collected waste at
the concerned site instead of authorized
compactors, resulting in a ot of nuisance.
ur garbage and debris from the
concerned

site and it will be cleared the
site. (Photographs Attached)




Garbage in bulk is
dumped outsi

It is :ubml(lcd that this site is
temporary garbage _collection
poine, 10 is Turther. submitted that

portable compactor at this sie is flly
bi

tside cperatonal and there sre 03 porabid
Near Lowkar | building of Static mpacor insaled at s site which
19| owalaPul | Compaciorasit | ML | are operational. It is further
gy has not been vt e © of open dumping
rocured & roperly.
installed by MCL

prescribed SWM rules. (Photograhps |

Attached)
Garbage dumped It is submitted that Municipal
£ Roads | in many open lots Corporation Ludhiana has installed §
1ot BahadurK as door to door ML mpactors at_Wholesale Vegetable
collection is not Market site which are fully operational, |
being done by MCL (Photograhps Attached) |
‘ Garbage dumped As per the report of Court |
in many open plots Commissioner: |
15| Churpur | asdoortodoor | DDPO, |The condition is completely under
Road collection js not | Ludhiana | control at this site and no further
being done by MCL objection have been raised by the |

r,
|

%
15| B
Nl e | L
Singh Marg. jQCADA]

BDPO
Ludhiana-
1

applicant. |
it s mentioned |
here thatConstructon end. Buiing
waste and rubbish is dumped on both |
e of the road. On investgation, & |
cived that on the uiiha
h. garbage is d vate |
hevy ling in the Jurisdiction of vilage
Parta Wala which is owned by
Gurdeep Sngh - SE1I330875 o
sources nearby the. site,
yerfed by revenue depariment). I was
learned from "sources aearby _that
s doing business of

ard describing that the land belon.u
to Gram Panchayat of village Balloke is |
the n

installed. As the rural/Panchayat land |
docs ot come under jurisdiction of
LADA, hence, the C & B waste and |

epartment of Rural |
Development and Panchayat.

PO, COMMENTS; It s submited
that BDPO Ludhiana-1 had issued |
notice to Sarpanch Gram  Panchayat |
Balloke to clear the dump site and |

the debirs from the said site |
and the sarpanch had sought two days |
time to get the work done. Today dated
29-07-2025 Sarpanch Gram Panchayat
Balloke has removed the debirs from
the said o 41 oo there in no
garbage dump present on the  site,
(Photogranps Attached)

“1-



Organic waste put
on fire in bulk

G COMMENTS? 10 s submiied 1
at present this sit as completely under \
control. No organic waste put on fire. ‘
In thie regard it
et the honce

i pdiLe|

Acteinure | couny Snesond elng e et o

1 underth Joisiton of ek A

valls Bk | e & T o e s |

1| Vel | MRS | |l e e |

Nagar i |t e o et T )
major damage to Commissioner:

e The condition is completely under
| control at this site and no further |
| ubjccl\on have been raised by the
| applice:

] E——————
lxms stated that iving the |
e comptnt, T o s
e erers to i PUC (Fark masagement |
";“ Omnmmzeq w.de Iellzr no. LIT/270| dt
e e 1303 203 drcing . ot o
of Block G, | on fire many times he m“eced mp" -3 parks gt
" MCL, LIT | any con e st vy woing
hear iy’ | by swecpers 2 cont e
Centre, SBS engaged by LIT
Nager . e oot |
Ludhiane comeb el g |
The condition is completely under |
il o e s et ety
recton v e ‘e "o |
bt
fe - per e e oo
219 orpaic vasi put Commisgoner ‘
B on fire by the stafl e condition is completely under |
O"ﬁf_;ef""l but no action gt control at this site and no further
- ey ecion e o "o 1y
siana st
ModelTown | Organic wasteput I is i ht o o s
e | on e | e | et s’ o ol
ot gt rention gt s
R
Corporstion " Lndiana. s o
Organic wasie put Contuting avesenses drve, 1 "0 |
e by ea o st e ant s doing
PR D he regar molaring s cnsare 1 |
o[ fertau | FUTIRE | o | e e 2 s bt
- market but no submitted that Municipal Corporation
e i e e |
T e e ok pce i
A mesiion, s oung ot |
P
ers e 500 Pt o' von werin
pree | o B T )
crpnts | wash
a : Eicent of T had. pappenca i oy
2| i | e 0 | | of bt Saens i |
anti 200" | Sk by 7, Fakento]presstlagy] mcllecsironcol
Road ‘GLADA =x s

made by |
Horticulture wing of GLADA, in the |
| ant pockets of the arca,

-8
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779 Incident of As per the report of Cnuni
Burning of Organic Commissioner: |
DC ofice, Waste The condition is completely under
23| Ludhiana lanagement DCoffice | control at this site and no further |
within De Offce obicein have been riscd by the
Premises applica
Vanual Rickshaws
engaged by MCL to
collect door to door
garbage are still
. dumping the
garbage on
B on 5 i
Budha ey
oudha | locations like
Sallahat | Chowk Saidan, on
e Banks of Budha |
Road: | Nallah at Gaushala I is submitted that Sichwan canal
Shops near ad, outside portable compactor site is permanently
PE0CT | Shops near Budha closed. 1t is further submitted that
2 - Nllah at Bajwa | MCL | garbage is callected from this ste has |
Gar. been shifted to Pratap Chowk and

Dugri Portable compactor sites. Both
compactor sites are fully operational

n roadsides by

Poatrpmsd iy

the garbage could
a

merered
to Main
-r.,pur Dump Yard
T processin

ot
ihwan H
Canat ot | Road, et thus
ridge, Focal e
o
antygie el
o
o genie
ot
g
MG s crasing
o e
s
e
P
e e
oo e
P oyt
25 | ittt | s g | et

It is submitted that Lhz Door-t¢ dmr‘

collection is carried out by Inform:
sector of waste colletors. 1 i further
Municipal Corporatin; Ludhiana. hat

e throughou
hay

ged
achieving the set objctves of wand
collection,  transportatio and
ing in accondance with Solid
Wastc Management Rules

It is further submitted that the
agement
oablished at Jamalpur fo which the

Technical Feasibility R
prep-md and send to Tead Ofce fod

|

-4-
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Garbage illegally | |

dumped in open |

plots by Garbage LIT COMMENTS: In this regard it is
Collectors of MCL being stated that after receiving the
in Shaheed Bhagat concerned complaint, the office of LIT,

Singh Nagar vide its letter no. LIT/2742-2745 dt

Ludhiana (coming. .
ah.g,.s,ngh uinder Respondent | IMPIOve

2
No. 4) is being put
Ludhiana. | on e onsoutins | Ludhiana
basis. Garbage in various trust schemes not to burn the
bulk was found to collected waste at any ccst, so as to
be burning save the environment.

It is submitted that Giaspura Portable |

1[ which are fully operational. It s further

Giaspura Compactor transfer station total five
and old Portable Compactor have been installed
primary

dump site at baited. that prope scgregaion at
Hambran gae vaste |
Road. st dumpete (Photcgranps

Attached)

i i |
Plant
decompose e
garbage at s
Tocation. il |
5.

It is humbly submitted that the undersigned has complied with the

instructions issued carlier by the Hon'ble National Green Tribunal.
In view of the above compliance, the factual report received from the
concerned stakeholders has been submitted herein for your kind
perusal. It is respectfully requested that the OA 317 of 2023 may be
disposed of with appropriate orders. Any further directions issued

by the Hon'ble Tribunal shall be complied with in letter and spirit..

It s, therefore, prayed that the Original Application no. 317
of 2023 may kindly be disposed off with appropriate orders.

Submitted by

lHimﬂ Jain ,IAS)

District M: trate, Ludhiana

=lo=
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8 5
Verification:-

Verified that the contents of Para No. 01 to 05 of the above
reply are true and correct to my knowledge as derived from the official
record. No part of the above reply is false and nothing material has

been kept concealed therein.

Dated:- 30-0T-286 ( shu Jain)

Place:- LUDHTANA District Magistrate, Ludhiana
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